GOVERNMENT OF INDIA
MINISTRY OF HOUSING & URBAN POVERTY ALLEVIATION
RAJYA SABHA
UNSTARRED QUESTION NO. 988
TO BE ANSWERED ON 09.03.2017

CERTIFICATES ISSUED TO STREET VENDORS
No. 988 SHRI BHUPENDER YADAV:

Will the Minister of HOUSING AND URBAN PROVERTY ALLEVIATION be pleased to
state:
a) the details of the current status of surveys conducted on street vendors, as per the
discussion on the Street Vendors (Protection of Livelihood and Regulation of
Street Vending) Bill, 2013;
b) the number of certificates issued to street vendors upon completion of their
survey, State/Union Territory-wise; and

c) the details of the ensuring rules formulated from the analysis of these surveys?

ANSWER
THE MINISTER OF STATE IN
THE MINISTRY OF HOUSING & URBAN POVERTY ALLEVIATION
(RAO INDERJIT SINGH)

(a) to (c): In order to protect the rights of urban street vendors and to regulate street vending
activities, the Ministry of Housing and Urban Poverty Alleviation has enacted the Street
Vendors (Protection of Livelihood and Regulation of Street Vending) Act, 2014 which came
into force w.e.f. 15 May, 2014. The Act, inter alia, provides for survey of street vendors and
issue of certificates of vending by the Urban Local Bodies and Town Vending Committees as
per the Rules/ Schemes framed by the State/UT Governments. As per the information
furnished by the States/UTs, so far, 11,06,929 Street vendors have been identified in 1211
cities and identity cards have been issued to the 2,63,524 street vendors. State/UT-wise

details are at Annexure.
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ANNEXURE REFERRED TO IN REPLY TO RAJYA SABHA UNSTARRED QUESTION NO.
988 FOR 09-03-2017

S.No Name of the
szealls No. of cities in No. of cities No. of Street No. of street
which vendor completed Vendors vendors
survey started vendor identified in issued ID
as on January survey as on | surveyed cities cards as on
2017 January 2017 | as on January January 2017
(Cumulative) 2017 (Cumulative)
(Cumulative)
1 Andhra Pradesh 32 32 62901 39027
2 Arunachal Pradesh 29 17 1706 736
3 Assam 25 21 17477 102
4 Bihar 42 42 54580 0
5 Chhattisgarh 28 28 11885 7567
6 Goa 0 0 0 0
7 Guijarat 17 7 4351 0
8 Haryana 16 0 16840 0
9 Himachal Pradesh 31 11 2582 700
10 | Jammu & Kashmir 22 22 6021 498
11 | Jharkhand 28 28 23900 0
12 | Karnataka 200 200 105787 48842
13 | Kerala 93 25 11499 92
14 | Madhya Pradesh 55 55 68777 63683
15 | Maharashtra 42 24 247498 61622
16 | Manipur 5 1 540 396
17 | Meghalaya 2 0 595 97
18 | Mizoram 8 8 3000 0
19 | Nagaland 2 2 776 0
20 | Odisha 40 23 43874 262
21 | Punjab 163 149 30884 0
22 | Rajasthan 190 140 74478 250
23 | Sikkim 0 0 0 0
24 | Tamil Nadu 40 38 39062 16063
25 | Telangana 69 64 57761 18746
26 | Tripura 0 0 0 0
27 | Uttar Pradesh 14 7 194872 3797
28 | Uttarakhand 16 0 3661 1044
29 | West Bengal 1 0 0 0
30 | A&N Islands 0 0 0 0
31 | Chandigarh 1 1 21622 0
32 | D & N Haveli 0 0 0 0
33 | Daman & Diu 0 0 0 0
34 | NCT of Delhi 0 0 0 0
35 | Puducherry 0 0 0 0
ALL INDIA 1211 945 1106929 263524
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